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(c) what steps have been laken to
provide essential commodities at rea-
sonable prices?

THE DEPUTY MINISTER IN THE
MINISTRIES OF AGRICULTURE
AND CIVIL SUPPLIES (SHRI MOH-
AMMED USMAX ARIF): (a) to (©)
The Sum“’Bazar deals mainly in non.
controlled essential commodities for
which there ig no statutory price con-
trol. The rates of Super Bazar are
generally lower than the prevailing
market rates. A regular monitoring
of market prices ig being made throu-
gh the market intelligence cell of
Super Bazar, so as to keep the rates
of Super Bazar competitive in the
market.

Supply of poor quality wheat at FPS

2895 SHRI J, K. JAIN: Wit the
Minister of CIVIL SUPPLIES Dbe
pleased to state:

(a) whether Government’s atlen-
tion has been drawn {o complaints
regarding supply of poor quality of
wheat to consumers from the fair
price shops in Delhi;

(b) if so, whether it hag been as
certained that such quality of wheat
was supplied to the fair price shops
by the Food Corporation of India or
jt was due to any manipulation by
the Fair Price Shop-owners them-
selveg by mixing rotten gtuff in the
rationed wheat; and

(c) what gteps have been taken to
ensure proper supply of good quality
of wheat to the consumers through
fair price shops?

THE DEPUTY MINISTER IN THE
" MINISTRIES OF AGRICULTURE
AND CIVIL SUPPLIES (SHR1
MOHAMMED USMAN ARIF): (a)
to (¢) Yes, Sir. Certain complaints
regarding supply of poor quality of
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wheat to consumerg from some fair-
price shops in Delhi were received in
the recent past. All the complaints
have been jnvestigated by Delhi
Admn, gnd remedial action taken
wherever a fair-price shop owner was
foung guilty, appropriate steps were
taken against him, Coordination wag
also done bhetween Delhi Admn, and
Food Corporation of Indiy regarding
quality of foodgraing supplied.

To ensure gupply of good quality
of wheat {o the consumerg in future,
the following measures, among others,
have been taken:

(i) Displaying of gampleg jointly
sealed by F.C.I. and F.P.S. owner
at the fair-price ghop foy compari-
son by the consumers while taking
delivery ol the foodgrains,

(ii) Surprise checks by squadg of
F.C.I. and pelhi Administration.

(iii) Ingpection of FCI/CWC god-
owns, fair-price ghops and flour
millg independently or jointly with
officers of FCI/Delhi Admn, by
the Quality Control Cell of the
Government,

(iv) Strict instructiong to the fleld
officers of Delhi Admn, tp ensure
issug of stockg keeping in mind the
specified standards.

Requirementy of food articles for
Orissa

2896. SHRI GAY,A CHAND BHU-
YAN: Will the Minijstar of CIVIL
SUPPLIES be pleased to state:

(a) what is the quantum of food
article; required for Orissa during
1982-83:

(b) what is the quantum so far
specified standards, . \

{¢) what othey programmes Gov-
ernment have chalkeg out to meet
the demand fully and what are the
details thereof?

THE DEPUTY MINISTER IN THE
MINISTRIES OF AGRICULTURM



